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g fpar Sir R f6 geng ufq § affq emew st AN AUTOMATED DRUG DISPENSING

MACHIN & ddfirg 8, @1 dofieeer, 99 24-01 ¥ 1.Pune Vidhyarthi Griha’s College of
Engineering, Technology & Management 2. Dr. Manmohan M. Bhoomkar 3.Prof.
Shubhangi Anand Deshpande 4.Pratham Yogesh Palekar 5.Sahil Sandip Sondkar
6.Atharva Devdatta Borhade 7.Mahesh Sayappa Akim 8.Utkarsh Santosh Agrawal

9.Atharv Prashant Andhare 10.Rajas Suhas Nandgaonkar 11.Kshamita Sachin Mane %
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- Certified that the design of which a copy is annexed hereto has been registered as of
the number and date given above in class 24-01 in respect of the application of such
design to AN AUTOMATED DRUG DISPENSING MACHIN in the name of 1.Pune
Vidhyarthi Griha’s College of Engineering, Technology & Management 2. Dr.
Manmohan M. Bhoomkar 3.Prof. Shubhangi Anand Deshpande 4.Pratham Yogesh
Palekar 5.Sahil Sandip Sondkar 6.Atharva Devdatta Borhade 7.Mahesh Sayappa Akim
8.Utkarsh Santosh Agrawal 9.Atharv Prashant Andhare 10.Rajas Suhas Nandgaonkar
11.Kshamita Sachin Mane.

fese stfafrm, 2000 der fesge e, 2001 & SediM MadMl & ATH Hl

In pursuance of and subject to the provisions of the Designs Act, 2000 and the
Designs Rules, 2001.

S FAR M 0071510005
Date of Issue . Controller General of Patents, Designs and Trade Marks

FURERehdl TG (TfE IS BY) FIGeht Srgafd & 7€ & a1 221 1 17| ST & WeATAhR Ushiehior ht i & &8 o & foIg g forer
fae, sfafas v fam & Peest & arefiq, ofa auf $i srfaRe eaf & forg fovar S g & T ust &t Suah faftres erfarfal srerar faker &
TSTehoT Ut &<t & I T8l 8Y Tehalt 21

The reciprocity date (if any) which has been allowed and the name of the country. Copyright in the design will subsist for ten years from the date of
Registration, and may under the terms of the Act and Rules, be extended for a further period of five years. This Certificate is not for use in legal

proceedings or for obtaining registration abroad.




